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USe 01 Ish finders aDcl Echo soun4ers 
in MarIne 8slierles 

4057. SHRI A. NEELALOHITHA-
DASAN· Will the Minister of AGRI-
CULTUliE be pleased to state: 

(a) whether vlle 'Onion Government 
are aware of the beneficial uses of 
fiSh finders and Echo Sounders in 
Marine fisheries; 

( b) whether the Marine Product 
Export Development Authority nas 
any sCheme in hand or jn contempla-
tion to supply the above instruments 
at subsidised rates to actual flshing 
V (' ~sels; and 

(c) if so, details thereof? 

THE MJNISTE,R OF AGRICULTURE 
A~D RURAL RECONSTRUCTION 
(SHRI BIRENDRA SINGH RAO) : 
([I) Yes, Sir. 

th No, Sir. 

(e) Does not arise. 
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Violatloa 01 buDding law in East of 
Rallub Comm1Ullty Shoppln, 

Centre 

4061. SHRI K. LAKKAPPA: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether it is a fact that some 
plot-nolders of multi-storeyed build-
ings in the East of Kailash Com-
munity Shopping Centre of Delhi 
Development Authority put up 
mezzanine floors in violation of the 
approved plan ~ the Delhi Develop. 
ment Authority thus resulting in in-
creased covered area and extra rental 
income; 

(,b) if sa, their particulars and the 
circumstances under which Comple-
tion Certificates 'Were isSued. to them; 

(c) the manner in which this vio_ 
lation has been regularised and hoW 
the penalty levied. keeping in view the 
permanent rental income accruiD& 
from such unauthorised additions; and 

(d) the amount of penalty levied 
in each case before issuing the com-
pletion certificates? 

THE MINIST&R OF WORKs AND 
HOUSING (SHRI P. C. SETHI): 
(a) The DDA has intimated that plot 
owners in the multi-storyed buildinp 
in the East of Kailash Community 
Shopping Centre of DDA have cons-
tructed mezzanine floors in excels ot 
the permissible limits. 

(b) A recent survey conducted by 
the DDA bas revealed that in 32 
cases, violations have come to ligllt. 
CompletiOn Certificates have not been 
issued to them. 

(c) and (d). These violations have 
not been regularised. Show cause 
notices haVe been issued to the de-
faulterS. 

Death 01 Stafr in service in BIhar 
Postal Circle 

4062. 8$1 RAMAVATAR SHAS-
TRI: Will the Minister at COMMU ... 
NICATIONS be pleased to state: 

(a) total number of death o.f staff 
of all categories while in service dur-
ing 1977-78, 1978-79 and 1979-80 in 
Bihar Postal Circle; 

(b) total number of applications 
received for appointment in relaxation 
of normal rules during the aforesaid 
period; 

(c) total number of appointments 
made in relaxation of nonnal rules 
during the aforesaid period; 

(d) total nu.mber ~(ot. cases in 'Which. 
SUCh applications have ''been rejected 
during the above period; 




